NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member

(Technical)

SUPPLEMENTARY CAUSE LIST DATED 24.09.2021 (FRIDAY)

For Admission (Fresh Case)

COURT -1I (VIRTUAL MODE)

10:30 AM

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Amit Bholanath Mishra Akhilesh Chaubey
(Ins) No. 787 of | Vs.
2021 Namaskar Service Station & Anr.
For Orders
2. I.A. No. 2078 of | Sabbas Winifred Joseph Suspended Deepak Shukla Siddhartha Barua-
2021 in Comp. Director of Wizcraft International R1
App. (AT) (Ins) Entertainment Pvt. Ltd. Praveen Bansal-R2
No. 411 of 2021 Vs.
IDBI Bank Limited & Anr.
3. Comp. App. (AT) | Harish Raghavji Patel Nitin Mishra Atishay Jain
(Ins) No. 391 of | Vs. TanushreeSogani
2021 Shapoorji Pallonji Finance Pvt. Ltd. & KunalKanungo
Anr. Jehaan Mehta-R1
Abhijit Ghokale-R2
4. Comp. App. (AT) | Nalin Virji Shah Sagar Bansal Anshu Bhanot-R1
(Ins) No. 558 of Vs. Anjali Sharma-R2
2021 Satish Sadashiv Rane & Anr. Jaitegan S. Khurana
Udey Bedi
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